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FINANCIAL EXPRESS

DETAILED PUBLIC STATEMENT INACCORDANCE WITH THE PROVISIONS OF REGULATIONS 13(4), 14(3), AND 15(2) OF THE SECURITIES AND EXCHANGE BOARD OF INDIA (SUBSTANTIAL ACQUISITION OF SHARES AND
TAKEOVERS) REGULATIONS, 2011, AS AMENDED,
TO THE PUBLIC SHAREHOLDERS OF

AYOKI MERCHANTILE LIMITED

Corporate Idenification Number: L7
mmercial Cent f
7o; Emall Addross: “Wobsite
Open Offer for acquisition of up to 1,47,000 (One Lakh Forty-Seven Thousand) Equity Shares, representing 60.00% (Sixty Percent) of the Voting Share Capital of Ayoki Merchantile Limited, at an offer price of Rs.10.00/- (Rupees
Ten Only) per Equity Share, to the Public Shareholders of the Target Company, by Mr. Yatin Sanjay Gupte (‘Acquirer 1'), Mrs. Sheetal Mandar Bhalerao (‘Acquirer 2'), W/s. Wardwizard Solutions India Private Limited (‘Acquirer
3') and M/s. Wardwizard Medicare Private Limited (‘Acquirer 4') (hereinafter collectively referred to as ‘Acquirers’) pursuant to and in compliance with the provisions of Securities and Exchange Board of India (Substantial
Acquisition of Shares and Takeovers) Regulation, 2011, as amended.
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